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Dated this Thursday the ist Day of November,
Hon'ble Shri B.N. Bahadur, Member (A).

Shri Krishna Bapu Sawant, .

Working as Mechanical Assistant in the

India Meteoroiogical Department Workshop,

Shivajinagar, Pune-411005 and

President, A1l India Metecrociogical

Workshop Union, Office at above address.

R/at: "Bandhu Prem"”, New Kirkee,

Pune ~ 411 003, .. Appiicant.

{By Advocate Shri §.0. Daware)
VERSUS

1. The Union of India, through the
Secretary, PRepartment of Science &
Technhoiogy, Technoiogy Bnavan,

New Mehrauii Road,
New Deihi - 110 016,

. The Director Generail of Meteoroiogy,
Mausam Bhavan, Lodi Rocad, ‘
New Delhi - 110 003, . .Respondents.

[iN]

By Advocate Shri v.D. Vadhavkar for
Shri M.I. Sethna, Advocate).

s
f
A

ORDER . {(Orai)}

~

[ Per : Shri B.N. Bahadur, Member (A) ]

in this case I have heard tearned Counsel Shri

o

>.D.  Daware, for the Applicant and Shri v.D. vadhavkar
for Shri M.I. S8ethna, for the Respondents. As the

pieadings in the case are compliete and the matter is in a

-

.
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